IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:29-

06-2026

: 29.06.2026

CRLMC- COURT NO.
53/2026(29.06.2026 |, 0 0o [A.K.RAY 5 oL Order Dtd. 2026-07-07
CRLMC- COURT NO.
54/2026(29.06.2026 |7 ) o |S.CHOUDHURY 5 oLD Order Dtd. 2026-06-25
CRLMC- COURT NO.
55/2026|29.06.2026 | goq o0 . (N.SAHOO 5 oLD Order Dtd. 2026-06-25
CRLMC- COURT NO.
56/2026|29.06.2026 |0\ C 0o, [P.K.SHAIN . Order Dtd. 2026-04-17
CRLMC~- COURT NO.
57/2026|29.06.2026 |0\ c 0o, |[P.K.SWAIN : Order Dtd. 2026-04-17
WP (C) - COURT NO. o WRIT
58/2026|29.06.2026 |1 21 o0, [P.K.RATH . Order Dtd. 2026-06-25 R ANCH-¢
CHIEF
WP (C) - , o WRIT
59/2026|29.06.2026 |1, o10 o0 . |S K SAHU JUSTICE'S [Order Dtd. 9999-12-31 BRANCH-:
COURT
ABLAPL- COURT NO.
60/202629.06.2026 (o o [R.R.NAYAK 3 oL Order Dtd. 2026-07-06
MACA- MOTILAL COURT NO MISC.
61/2026(29.06.2026 |, o0 [ien 3 oLD Order Dtd. 2026-06-25 2ggEAL
MISC.
62/2026[29.06.2026 | oA~ SARAT SWAIN COURT NO- |5 der Dtd. 2026-06-25 APPEAL
481/2022 3 OLD
SEC.
MISC.
MACA- COURT NO.
64/2026(29.06.2026 | o .o° ., |J DEHURY 3 oLn Order Dtd. 2026-06-25 APPEAL
SEC.
ABLAPL- COURT NO.
65/2026(29.06.2026 | oo [AK MOHANTY e Order Dtd. 2026-06-25
ABLAPL- COURT NO.
66/202629.06.2026 [~ - |P.BEURA T Order Dtd. 2026-06-19 BAIL-2
WP (C) - COURT NO. o WRIT
67/2026(29.06.2026 |7 co. 0 o, |A. K. DEI e Order Dtd. 2026-06-25 ERANCH-1
ABLAPL-  |SWETAPADMA COURT NO.
68/2026(29.06.2026 o, 0" oo Lo 5 oLD Order Dtd. 2026-06-24
69/2026(29.06.2026 |ABLAPL-  |AK BEHERA COURT NO. [Order Dtd. 2026-06-24 BAIL-1




3972/2026 2 OLD
ABLAPL- SIDHARTHA COURT NO.
70/202629.06.2026 [0 0 oo (Tenny 5 OLD Order Dtd. 2026-06-24 BAIL-2
ABLAPL- COURT NO.
71/2026(29.06.2026 |-y 50, |J PRADHAN 2 OLD Order Dtd. 2026-06-24 BAIL-1
ABLAPL- COURT NO.
72/2026|29.06.2026 [ O S |BK SENDHA 5 OLD Order Dtd. 2026-06-24
ABLAPL- COURT NO.
73/202629.06.2026 [, 0o MR SAHOO 5 oLD Order Dtd. 2026-06-24
MISC.
MACA- COURT NO.
99/202629.06.2026 o 000 o,, |B.K.BARIK > OLD Order Dtd. 2026-06-25 APPEAL
SEC.
WP (C) - COURT NO. el
00/2026(29.06.2026 |0 o5 50, P K JENA > OLD Order Dtd. 2026-06-25
WA- COURT NO.
01/2026(29.06.2026 |0 n0oc M R ROUTRAY > OLD Order Dtd. 2026-06-24
ABLAPL- COURT NO.
07/202629.06.2026 " 0, o |J PRADHAN > OLD Order Dtd. 2026-06-25
ABLAPL- COURT NO.
08/2026(29.06.2026 | 00 00, o |J PRADHAN 3 OLD Order Dtd. 2026-06-25
CONTC- COURT NO.
09/2026(29.06.2026 |0 o7, o [RK BISOT 3 OLD Order Dtd. 2026-06-25
ABLAPL- COURT NO.
10/2026(29.06.2026 |0/ 00, |J PRADHAN 3 OLD Order Dtd. 2026-06-25 BAIL-2
ABLAPL- COURT NO.
11/2026(29.06.2026 |00 50, |TR DAS 3 OLD Order Dtd. 2026-06-25
ABLAPL- COURT NO.
12/2026(29.06.2026 |, 0o oo, [P MUDULI 3 oLD Order Dtd. 2026-06-25
WP (C) - COURT NO. o WRIT
13/2026(29.06.2026 |o %00, , |SK BEHERA 3 OLD Order Dtd. 2026-06-25 BRANCH-4
ABLAPL- COURT NO.
14/2026(29.06.2026 | o000, [KSHITISH 3 oLD Order Dtd. 2026-06-25
ABLAPL- COURT NO.
15/202629.06.2026  [Jyo oo [N ROUT 5 OLD Order Dtd. 2026-06-25
WP (C) - COURT NO. e WRIT
17/2026(29.06.2026  |o % 0,, [RC MALLICK 3 OLD Order Dtd. 2026-06-25 BRANCH-2
ABLAPL- COURT NO.
18/2026(29.06.2026 |00 00, [N ROUT 3 oLD Order Dtd. 2026-06-25
ABLAPL- COURT NO.
19/202629.06.2026 [ g% /0o MK MOHANTY 5 OLD Order Dtd. 2026-06-25
CMP- COURT NO. WRIT
20/2026|29.06.2026 o ) o0, |B.BEHERA 5 oLD Order Dtd. 9999-12-31 BRANCH- &




21/202629.06.2026 717 Ia MomanTY SO0Rs MO lorder pta. 2026-06-25 N NCH ¢
22/2026|29.06.2026 §§§§52526 KC PANDA gogig NO- lorder Dtd. 2026-06-25
23/202629.06.2026 g¥5;2026 M.BEHERA gogig NO- lorder Dtd. 2026-06-24
24/202629.06.2026 ??3253526 SR SAHOO gogig NO-lorder ptd. 2026-06-25
26/2026|29.06.2026 ?f3252526 SK SAHOO gogig NO- lorder Dtd. 2026-06-25
27/202629.06.2026 §§2252626 MN MOHANTY gogig NO-lorder ptd. 2026-06-25
29/2026|29.06.2026 §§g§53526 MANGU NANDY gogig NO-lorder ptd. 2026-06-25
32/2026|29.06.2026 giisgzg6 K.K.NATH iSURT NO- lorder Dtd. 2026-08-03
38/202629.06.2026 S§i¥§626 B.B.PATTANATK gSURT NO-lorder ptd. 2026-06-25
41/2026(29.06.2026 325;2026 K.C.DPANDA gogig NO-lorder Dtd. 9999-12-31
44/2026(29.06.2026 522255026 P.R.SINGH 208§§ NO-lorder ptd. 2026-06-24
45/2026(29.06.2026 ?gég;;2026 D. NAYAK SO0RT MO+ lorder pra. 2026-06-29 N CH ¢
46/2026(29.06.2026 §§§$55026 M.NATK Sogig NO-lorder ptd. 2026-06-25

M/S PRITAM
47/2026(29.06.2026 §g§$3;026 ?UgéiAﬁg?ANTY gogig NO-lorder ptd. 2026-06-25

A.K.SAHU,

D.MOHANTY
48/2026(29.06.2026 322535026 K.C.PANDA Sogig NO-lorder ptd. 2026-06-25
50/2026|29.06.2026 §§§;2026 G.JAYASINGH Sogig NO-lorder ptd. 9999-12-31
55/202629.06.2026 §§3253526 AK MISHRA gogig NO- lorder Dtd. 2026-06-24 BATL-1




CONTC-

COURT

NO.

56/2026(29.06.2026 |50 0 IA.K.TRTPATHY [C. oy Order Dtd. 2026-06-25
CONTC- COURT NO.
59/2026(29.06.2026 ;0000 3. LENKA c. oy Order Dtd. 2026-06-25
ABLAPL- COURT NO.
60/2026(29.06.2026 507270 IAK MISHRA c. oy Order Dtd. 2026-06-25 BATL-2
ABLAPL- COURT NO.
61/202629.06.2026 50BN s BARTK c. oy Order Dtd. 2026-06-25
CRLMC- COURT NO.
62/202629.06.2026 |- 0C” R.K.MOHAPATRA C. o Order Dtd. 2026-06-25
ABLAPL- COURT NO.
63/2026(29.06.2026  [B0TATT s marTK c. oy Order Dtd. 2026-06-24 BATL-2
WRIT
WP (C) - COURT NO. o BRANCH
72/2026(29.06.2026 |Jo ()7 |T. K. NAYAK [C. oy Order Dtd. 2026-06-25 s
BENCH-2)
WP (C) - COURT NO. o WRIT
73/2026(29.06.2026 |) 247 |T. K. NAYAK [C. oy Order Dtd. 2026-06-25 o NCH
WP (C) - COURT NO. o WRIT
74/2026(29.06.2026 | Jc ()7 |, K. NavAK [C. ot Order Dtd. 2026-06-25 o eHt
WP (C) - COURT NO. o WRIT
75/2026(29.06.2026  |LS0LT Ik K. NATH c. o Order Dtd. 2026-06-24 o eH_t
WP (C) - COURT NO. o
76/2026(29.06.2026 |)c ST |p. puNvOTAYA [C. oy Order Dtd. 2026-06-25
WP (C) - COURT NO. o
77/2026(29.06.2026 [Je {007 |p. puNvOTAYA [C. o Order Dtd. 2026-06-25
MISC.
78/202629.06.2026 |NACA- J DEHURY c. COURT NO. | Ger Dtd. 2026-06-19 APPEAL
787/2007 3 OLD
SEC.
We (C) - COURT NO. o WRIT
79/2026(29.06.2026 | Jo o) /B, SAMAL c. o Order Dtd. 2026-06-25 o NCH.
MISC.
80/202629.06.2026 |NACA- J DEHURY c. COURT NO. | jer Dtd. 2026-06-19 APPEAL
773/2007 3 OLD
SEC.
WP (C) - COURT NO. o
81/2026(29.06.2026 |0 4C)7 |, k. JENA  [C. o Order Dtd. 2026-06-25
WP (C) - COURT NO. o
82/202629.06.2026 |- o) IKSHITISH c. o Order Dtd. 2026-06-25
We (C) - COURT NO. o WRIT
83/2026(29.06.2026 |) {77 |p.K. ROUTRAY [C. o Order Dtd. 2026-06-25 o NCH. -
CONTC- COURT NO.
84/2026(29.06.2026 | 020 o |S.NAYAK c. o Order Dtd. 2026-06-25




CRLA-

SRINIBASH

COURT

NO.

85/202629.06.2026 | [n0T et c.o. ¢ Order Dtd. 2026-06-29
WRIT
WP (C) - COURT NO. o BRANCH
86/202629.06.2026 | )c "L7 o |J.SAHOO c.o. | Order Dtd. 2026-06-25 s
BENCH-1)
WRIT
WP (C) - COURT NO. o BRANCH
87/2026(29.06.2026 |)c “)7  Is.K.SUNDARA [C.0.  [C Order Dtd. 2026-06-25 s
BENCH-1)
CRLMC- COURT NO.
89/2026(29.06.2026 |00 C0 o |s.5AHOO c.o. | Order Dtd. 2026-06-25
ABLAPL- COURT NO.
91/202629.06.2026 50,200 Is R SAHOO c.o. | Order Dtd. 2026-06-24
CONTC- PRAFULLA
44/2026129.06.2026 2966/2026 CHANDRA GENERAL Order Dtd. 2026-06-23 CONTEMPT
ACHARYA
CONTC— PRAFULLA
45/2026129.06.2026 2967/2026 CHANDRA GENERAL Order Dtd. 2026-06-23 CONTEMPT
ACHARYA
CMP— PRAFULLA
46/2026(29.06.2026 |00 . |CHANDRA GENERAL Order Dtd. 2026-06-23
ACHARYA
WP (C) - DR. JITENDRA B _
47/2026(29.06.2026 |10 1C) o NEa | |GENERAL Order Dtd. 2026-06-22
CONTC— PRAFULLA
48/202629.06.2026 |00 O . |CHANDRA GENERAL Order Dtd. 2026-06-25
ACHARYA
WP (C) - PRAMOD RANJAN X X WRIT
49/2026(29.06.2026 |g o> [P GENERAL Entire Brief o CH
WP (C) - SURYAKANTA WRIT
50/2026(29.06.2026 5o 07 PR GENERAL Annexure o eH .
WP (C) - DR. JITENDRA B B WRIT
51/2026(29.06.2026 |5 C) o Nea | |[GENERAL Order Dtd. 2026-06-19 o CH -
WPC (OAC) - |DR. JITENDRA , ,
52/20261(29.06.2026 643/2018 KUMAR LENKA GENERAL Entire Brief OA Branc
CONTC- MANOJ KUMAR
63/2026(29.06.2026 | o005 o [ GENERAL Order Dtd. 2026-05-15 CONTEMPT
WP (C) - MANOJ KUMAR B _ WRIT
98/202629.06.2026 |\ )7 GENERAL Order Dtd. 2025-06-17 o CH ¢
FAO- MANOJ KUMAR MISC.
02/2026(29.06.2026 |12 o0 o liana GENERAL Order Dtd. 2025-04-04 APPEAL
SEC.
03/2026|29.06.2026 |"E{C)- SANDHYARANI | -onpRAL Order Dtd. 2026-06-24

14771/2026

PANI




CONTC-

MANOJ KUMAR

04/20261|29.06.2026 787/2026 RANA GENERAL Entire Order CONTEMPT
CONTC- MANOJ KUMAR
05/2026[29.06.2026 |5 00 [ GENERAL Order Dtd. 2026-05-12
CONTC- MANOJ KUMAR
06/2026[29.06.2026 |58 C GENERAL Order Dtd. 2026-05-12
16/202629.06.2026 |07 MANAS PATI  |GENERAL Entire Brief
-06. 4404/1997
CRLMC- BIDYADHAR
31/2026[29.06.2026  |T20C0 IR GENERAL Order Dtd. 2026-06-29
WPC (OAC) = |MANOJ KUMAR B _
53/2026(29.06.2026  |/c OFL) O GENERAL Order Dtd. 2023-12-08 OA Branc
CONTC- PRAHALLAD
69/202629.06.2026 | oN 0 g [GENERAL Order Dtd. 2026-06-25
BLAPL- PRAHALLAD
88/2026(29.06.2026 | et A [GENERAL Order Dtd. 2026-06-29 BATL-2
WP (C) - o WRIT
74/2026(29.06.2026 | )cool7 o |s c pasH GENERAL Order Dtd. 2026-06-25 o NCH ¢
WRIT
WP (C) - o BRANCH
75/2026(29.06.2026 |5 007 IS BISWAL GENERAL Order Dtd. 2026-07-02 s
BENCH-2)
WRIT
WP (C) - o BRANCH
76/2026(29.06.2026 |5 (7). IS BISWAL GENERAL Order Dtd. 2026-07-02 s
BENCH-2)
WP (C) - o WRIT
77/2026(29.06.2026 |50 1€ P C DAs 2 GENERAL Order Dtd. 2026-04-06 o NCH
78/202629.06.2026 |CONICT R SAMAL GENERAL Order Dtd. 2026-06-24
-06. 472272025 :
WA-
79/2026(29.06.2026 st o |B K SWAIN GENERAL Order Dtd. 2026-06-25
WA- WRIT
80/2026(29.06.2026 |sbo o |B K SWAIN GENERAL Order Dtd. 2026-06-25 eEAL
81/2026(29.06.2026 |NE(C)~ S K SAHOO GENERAL Order Dtd. 2026-01-13
-06. 32440/2025 :
CRLREV-
82/202629.06.2026 |10 UC IS K SAHOO GENERAL Order Dtd. 2026-01-13
83/202629.06.2026 | CRLMP- S K SAHOO GENERAL Order Dtd. 2026-06-24
-06. 754/2026 :
84/202629.06.2026 | CRLMP- S K SAHOO GENERAL Order Dtd. 2026-06-24
-06. 576/2026 :
85/2026(29.06.2026 |"E(C)- M LAKHUA GENERAL Order Dtd. 2026-05-13
-v6. 14903/2026 :
WRIT
WP (C) - e BRANCH
86/2026(29.06.2026 | )0 (77 M LAKHUA GENERAL Order Dtd. 2026-05-13 s

BENCH-3)




RVWPET- CIVIL
87/202629.06.2026 | S)U00C A MOHANTY GENERAL Order Dtd. 2026-06-25 e on
88/202629.06.2026 | 2O” D BISWAL GENERAL Order Dtd. 2026-05-21

Vo 285/2026 € .
89/202629.06.2026 | 2O” D BISWAL GENERAL Order Dtd. 2026-05-21
-06. 284/2026 :
90/2026(29.06.2026 | 207 D BISWAL GENERAL Order Dtd. 2026-05-21
-06. 379/2026 :
91/2026(29.06.2026 | 2O D BISWAL GENERAL Order Dtd. 2026-05-21
-06. 281/2026 :

CRLMC-
92/2026(29.06.2026 |0 CC A SAHOO GENERAL Order Dtd. 2026-06-25
93/2026(29.06.2026 |CRLMC- J P KAR GENERAL Order Dtd. 2026-06-25

Vo 811/2026 raer .

ABLAPL-
94/2026129.06.2026 7110/2026 B TRIPATHY GENERAL Order Dtd. 2026-06-25

ABLAPL-
95/202629.06.2026  S0ELe B TRIPATHY  |GENERAL Order Dtd. 2026-06-25
96/2026(29.06.2026 |chEMC- B TRIPATHY  |GENERAL Order Dtd. 2026-06-25

-06. 607/2026 :
WRIT

WP (C) - o BRANCH
97/2026129.06.2026 10073/2026 U CHHOTARAY GENERAL Order Dtd. 9999-12-31 (DIVISIC

BENCH-1)

CRLA- CRIMINAT
25/2026(29.06.2026 |77 M S BEHERA  |GENERAL Order Dtd. 9999-12-31 i

CRLMC- Order Dtd. 2024-01- CRIMINAI
28/2026129.06.2026 4096/2023 A K MOHANTY GENERAL 16Petition,Annexure, MISC

CRLREV- CRIMINAT
30/202629.06.2026 | OFP IS C BISWAL  |GENERAL Order Dtd. 2026-05-13 e

RVWPET- CIVIL
33/2026(29.06.2026 ;770" |3 BEHERA GENERAL Order Dtd. 9999-12-31 e on

RVWPET- CIVIL
34/2026[29.06.2026 [ IR0 g BEHERA GENERAL Order Dtd. 9999-12-31 e on

o MISC.
35/2026(29.06.2026 L SAHOO GENERAL Order Dtd. 2025-04-04 APPEAL

500/2018

SEC.

We (C) - o WRIT
36/2026(29.06.2026 |3 Y17 T BaG GENERAL Order Dtd. 9999-12-31 o NCH ¢

WP (C) - L WRIT
37/2026(29.06.2026 |50 )7 T BAG GENERAL Order Dtd. 9999-12-31 o NCH ¢

WP (C) - WRIT
39/2026(29.06.2026 |5 YT T BAG GENERAL Order Dtd. 9999-12-31 o CH ¢

o MISC.
40/2026129.06.2026 S K SWAIN GENERAL Order Dtd. 2025-12-19 APPEAL

35/2023

SEC.

0Jc- Order Dtd. 9999-12-

42/202629.06.2026 3306/1986 K C SAHOO GENERAL 31Petition,Annexure,Counter,




0JC- Order Dtd. 9999-12-
43/2026|129.06.2026 2023/1986 J RANI GENERAL 31Petition,Annexure, Counter,
ABLAPL-
49/2026(29.06.2026 500 o [K NAYAK GENERAL Order Dtd. 2026-06-29
ABLAPL-
51/2026129.06.2026 7159/2026 K NAYAK GENERAL Order Dtd. 2026-06-29 BAIL-1
ABLAPL-
52/2026(29.06.2026 08T S N GAYA GENERAL Order Dtd. 2026-06-25 BATIL-2
ABLAPL-
54/2026[29.06.2026  PLAN Ik NAYAK GENERAL Order Dtd. 2026-06-29
57/2026(29.06.2026 | CRoEMET A K MOHANTY |GENERAL Order Dtd. 2025-12-23
-06. 1576/2025 :
58/2026(29.06.2026 |[PBLAPL™ 1o 0 MISEHRA  |GENERAL Order Dtd. 2026-06-29 BATL-1
V0. 7115/2026 raer .
64/2026(29.06.2026 "L (C)~ N C SINHA GENERAL Order Dtd. 2026-05-22
-06. 33465/2025 :
WA-
65/202629.06.2026 |aoo o0 P C DAS GENERAL Order Dtd. 2026-06-25
66/2026/29.06.2026 |NE{C)~ S K BEHERA  |GENERAL Order Dtd. 2026-06-24
cee 17190/2026 ’
WP (C) - o WRIT
67/202629.06.2026 1> 07 M NAYAK GENERAL Order Dtd. 2026-06-25 o e -
ABLAPL- Order Dtd. 2026-06-
68/202629.06.2026 o050 s C Das GENERAL S APerition, Anmentie.
70/202629.06.2026 |CooMC- S N GAYA GENERAL Order Dtd. 2026-06-25
Vo 1942/2026 € :
ABLAPL-
71/20261(29.06.2026 3948/2026 S N GAYA GENERAL Order Dtd. 2026-04-30 BATL-1
ABLAPL-
90/202629.06.2026 22T s MoHANTY GENERAL Order Dtd. 2026-07-23
WP (C) - KARUNAKAR B _ WRIT
92/2026(29.06.2026 1o )T ey GENERAL Order Dtd. 2025-10-30 e -
93/2026(29.06.2026 |WE{C)~ S BARIK GENERAL Order Dtd. 2011-10-28
15836/2011
94/2026(29.06.2026 |°JCT M R SAHOO GENERAL Order Dtd. 1998-01-05
-v6. 7469/1997 :
0JC-
95/2026(29.06.2026 M R SAHOO GENERAL Order Dtd. 1998-01-05

7469/1997




WP (C) - B _ WRIT
96/202629.06.2026 oo )" |p SWATN GENERAL Order Dtd. 2026-06-19 o e -
97/2026(29.06.2026 [PELAPL- 4 MomanTy GENERAL Order Dtd. 2021-10-27 BATL-1

-06. 8967/2021 :
98/2026(29.06.2026 |NE{C)~ K R SAHU GENERAL Order Dtd. 2016-07-27
-06. 321/2014 :

99/2026(29.06.2026 |WE(C)~ D K NAIK GENERAL PetitionAnnexure
-06. 15637/2017 '

CRLA- CRIMINAI
00/2026(29.06.2026 |;00%” _ |n SUNDARAY  |GENERAL Order Dtd. 2026-06-25 emar

ABLAPL- L
01/2026129.06.2026 2899/2016 M R SAHOO GENERAL PetitionAnnexure,

ABLAPL- L
02/2026129.06.2026 2903/2016 M R SAHOO GENERAL PetitionAnnexure,

MATA- L FIRST
03/2026129.06.2026 48/2020 P K JENA GENERAL PetitionAnnexure, APPEAL

oJc- WRIT
04/2026129.06.2026 14605/1997 P K PATRI GENERAL Order Dtd. 2026-05-29 BRANCH-"

FA-
05/2026(29.06.2026 |, g/ 1q0, [A K MOHANTY |GENERAL Order Dtd. 1991-12-12

WP (C) - o WRIT
06/2026(29.06.2026 | ) 0)7 D SAMAL GENERAL Order Dtd. 2026-06-25 R ANCH

WP (C) - B _ WRIT
07/2026(29.06.2026 |)> 1507 A s PATRA GENERAL Order Dtd. 2024-06-26 o NCH¢
08/2026(29.06.2026 |WE(C)~ G ROUT GENERAL Order Dtd. 2011-02-09

18604/2010
09/2026(29.06.2026  |c P~ J P KAR GENERAL Order Dtd. 2026-06-29

Vo 718/2026 raer .

WP (C) - B _ WRIT
10/2026(29.06.2026 [,= 1) 5 S PANDA GENERAL Order Dtd. 2026-06-25 R

WP (C) - o WRIT
11/2026(29.06.2026 |3 .2)7 . u s PaNDA GENERAL Order Dtd. 2026-06-25 o NCH .

WA- WRIT
12/202629.06.2026 320 0 . [K § SAHU GENERAL Order Dtd. 2026-07-15 N eEAL

WA—- KARUNAKAR WRIT
13/2026(29.06.2026 300 oo [AUHY GENERAL Order Dtd. 2026-04-06 N eEAL
14/2026(29.06.2026 |WE ()~ A T NAYAK GENERAL Order Dtd. 2026-06-29

17688/2026
15/202629.06.2026 | CRLMC- K DAS GENERAL Order Dtd. 2026-06-25

-ve. 2276/2025 :

WP (C) - o WRIT

16/2026(29.06.2026 | )c )7 B K DAS GENERAL Order Dtd. 2026-07-31 o NCH. -




CRLMC-

17/2026(29.06.2026 |5 20C° M R saROO GENERAL Order Dtd. 2026-06-25
CRLMC- CRIMINAT
18/2026(29.06.2026 |500° M R sAHOO GENERAL Order Dtd. 2026-06-25 i
CRLMC- CRIMINAT
19/2026(29.06.2026 |50 | K BEHERA  |GENERAL Order Dtd. 2026-06-25 i
CMP-
20/2026(29.06.2026 |S1°- |3 P KAR GENERAL Order Dtd. 2026-06-29
21/2026129.06.2026 |"E{C)- J P KAR GENERAL Order Dtd. 2026-06-29
19188/2026
22/2026(29.06.2026 |CONTCT D K NAIK GENERAL Order Dtd. 2026-06-22
-06. 2622/2026 :
ABLAPL-
23/2026(29.06.2026 2002 |C SAHU GENERAL Order Dtd. 2026-06-12
ABLAPL-
24/2026(29.06.2026  [co2 o |C SAHU GENERAL Order Dtd. 2026-06-12
WA-
25/2026129.06.2026 3174/2024 S K BISWAL GENERAL Order Dtd. 2026-07-24
26/2026(29.06.2026 |CHE” R SAMAL GENERAL Order Dtd. 2026-06-29
-06. 990/2026 :
27/2026129.06.2026 |CONTCT P K DAS GENERAL Order Dtd. 2026-05-08
V6. 5572/2025 :
WRIT
oJc- BRANCH
28/2026(29.06.2026 590 . |P K DAS GENERAL Order Dtd. 9999-12-31 s
BENCH-3)
RSA- SECOND
29/2026(29.06.2026 |3>07 _ |P K DAS GENERAL Order Dtd. 2024-01-22 e
CRLMC- SHAKTT
30/2026(29.06.2026 | LN AR paTRA (CENERAL Order Dtd. 2026-06-25
CRLMC- SHAKTT
31/2026(29.06.2026 | o0 | AR paTRA CENERAL Order Dtd. 2026-06-25
WRIT
WP (C) - o BRANCH
32/2026(29.06.2026 |5/ 007 |G JAYASINGH |GENERAL Order Dtd. 2026-06-29 s
BENCH-1)
ABLAPL-
33/2026129.06.2026 G JAYASINGH GENERAL Order Dtd. 2026-06-29 BAIL-2
7140/2026
34/2026129.06.2026 |[CREMCT S DHIR GENERAL Order Dtd. 2026-06-24
-06. 1577/2026 :
35/2026(29.06.2026 | ET B DAS GENERAL Order Dtd. 2026-06-29
Vo 1852/2025 € :
36/2026/29.06.2026 |CREMCT S P SAMANTA |GENERAL Order Dtd. 2026-06-25
-v6. 1771/2026 :
WP (C) - el WRIT
37/2026[29.06.2026  [iC)7 I8 pas GENERAL Order Dtd. 2026-08-17 o NCH. -




| | |

ABLAPL-
38/2026(29.06.2026 7118/2026 B. N. SAHU GENERAL Order Dtd. 2026-07-14

ABLAPL-
39/2026(29.06.2026 6968/2026 A MOHANTY GENERAL Order Dtd. 2026-06-22

ABLAPL-
40/2026|29.06.2026 17693/2016 M R SAHOO GENERAL Order Dtd. 2017-12-12

N I C (Software Team)



